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HP STATE POLLUTION CONTROL BOARD • 
'Him Parivesh, Phase-HI, New Shinia (H.P.) 

No. PCB/OA No. 516/2022/7  I 6?1 0 	 Dated: — I 
To 

The Registrar General 
Hon'ble National Green Tribunal 
Faridkot House, Copernicus Marg, New Delhi-110001 

Subject: Report of the Joint Committee in compliance to order dated 08.09.2022 passed by 
the Hon'ble NGT in O.A. No. 516/2022 titled Amar Singh & Ors. v. State of H.P. 
Sir, 

Please refer to order dated 08.09.2022 of Hon'ble NGT passed in .the above cited 
matter related to operation of helicopter services by Pinacle Air Pvt. Ltd: in Kullu valley 
allegedly in illegal manner causing air & noise pollution and adversely affecting eco -sensitive 
zone, wherein following directions were p 'assed:- 
"3.... In view of the averments made in the application, we consider it appropriate that a Joint 
Committee be constituted to verify the factual position. Accordingly, we constitute a Joint 
Committee comprising of representatives of Director General, Directorate General of Civil 
Aviation, Government of India, Principal Secretary, Department of Tourism and Civil Aviation, 
Government of Himachal Pradesh, State PCB and Deputy Commissioner, Kullu and direct the 
same to meet, undertake visit to the site, look into the grievances of the applicant, associate the 
applicant and representative of the concerned project proponent, verify the factual position and 
submit its report within one month by e-mail at judicial-ngtAgov.in .... The State PCB will be 
the nodal agency for coordination and compliance..." 

In compliance to the above directions of the Hon'ble NGT, report has been submitted• 
by the Joint Committee (annexed as Annexure-A) which may kindly be taken on record please. 
(Enclosed: As above) 

Yours faithfully, 

Member Secretary 
HPSPCB, Shimla, 

,i)t-Tel. No. 0177-2673766. 
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REPORT OF THE JOINT COMMITTEE IN COMPLIANCE TO ORDER DATED 

08.09.2022 PASSED BY HON'BLE NATIONAL GREEN TRIBUNAL IN OA NO. 516 

OF 2022 TITLED AS "AMAR SINGH & ORS. V/s STATE OF H.P." 

Background: 

Mr. Amar Singh and other residents of village Vashisht, Purani Manali, Tehsil Manali, 

District Kullu, Himachal Pradesh have sent the application which is treated and registered as 

Original Application by the Hon'ble NGT, complaining that M/s Pinnacle Air Pvt. Ltd., is 

illegally operating helicopter services in the Kullu Valley which is causing air and noise 

pollution and adversely affecting eco-sensitive zone. 

In this matter, Hon'ble National Green Tribunal vide order dated 08.09.2022 passed 

following directions: 

"...3... Accordingly. we constitute ci Joint Comm/lice comprising of representatives of Director 

General, Directorate General of' Civil Aviation, Government of India, Principal Secretary, 

Department of Tourism and Civil Aviation, Government 01 Himachal Pradesh. State PCB and 

Deputy Commissioner, Kullu and direct the s'aine to meet, undertake visit to the site, look into the 

grievances of the applicant, associate the applicant and representative of the concerned project 

proponent, verift the factual position and submit its' report within one month by e-mail at judicial-

ngt,:-.1- gov.in preferably in the bun of searchable P1)1 (X R Supported PDF and not in the fOrm of 

Image PDF The. State PC I3 will be the nodal agen(J fin- coordination and compliance .. 

In compliance of aforesaid order of Hon'ble NGT, the first meeting of the Joint Committee 

was held on 01.10.2022 under the Chairmanship of the Deputy Commissioner, Kullu in his 

chamber. It was informed by the Nodal Officer-cum-Regional Officer, IIPSPCB,Kullu that 

he made efforts to identify the main petitioner Sh. Amar Singh and also telephonically 

contacted Pradhans of Gram Panchayat, Old Manali and Vashisht to identify petitioner but 

could not be identified and further following decisions were taken in the meeting (Minutes 

of the meeting is enclosed as Annexure-1): 

• The Regional Officer, HPSPCB, Kullu shall confirm whether there are any norms 

of air & noise pollution for Helicopter prescribed by MoEF/CPCB and he shall 

also obtain written statement from Pradhans & Secretaries of concerned Gram 

Panchayats w.r.t. identification of all complainants mentioned in the petition as 

per the record of Panchayats. 

• M/s Pinnacle Air Pvt. Ltd. & M/s Air Himalayan Pvt. Ltd. shall submit all the 

necessary permissions/clearances obtained by them to the Joint Committee 

immediately on receipt of minutes of meeting. 
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In compliance of the directions issued by the Joint Committee, the Nodal Officer-cum-

Regional Office, HPSPCB, Kullu and Deputy Commissioner, Kullu issued letter dated 18-10-

2022 & 05-11-2022 respectively, to the Member Secretary, CPCB for confirmation about air 

and noise norms for helicopter, if any. In response of above letters, the CPCB submitted reply 

vide letter no. CP-15/1/2022-UPC-I-HO-CPCB-HO dated 22.11.2022 that CPCB/MoEF&CC 

has not prescribed any separate set of ambient noise level standards for helicopters. 

Regulation of noise levels for these helicopters are governed through general ambient noise 

level standards as notified vide Noise Pollution (Regulations & Control) Rules, 2000 and its 

amendments (Copy of the CPCB reply is enclosed as Annexure-2). 

The second meeting of the Joint Committee was held under the Chairmanship of the Deputy 

Commissioner, Kullu on dated 16.11.2022 in his chamber and following were present in the 

meeting: 

Sr. 

No. 

Name Designation Office/Agency Mode 	of 

Presence 

1.  Sh. Rohit Thakur Deputy Director DUCA Physically 

2.  Smt. Sunayana 

Sharma 

Distt Tourism 

Development Officer 

(DTDO,Kullu) 

Tourism 

Department 

Physically 

3.  Er. Sunil Sharma Regional Officer, 

Kullu 

HPSPCB Physically 

4.  Sh. Sahil Bhaldik Advocate Pinnacle Air Pvt. 

Ltd 

Virtually 

5.  Sh.Amitabh 

Sharma 

Managing Director Air Himalayan Pvt. 

Ltd. 

Physically 

6.  Sh. Chuni Thakur Director Air Himalayan Pvt. 

Ltd. 

Physically 

7.  Smt. Sakshi 

Sharma 

Vice President 

(Legal) 

Air Himalayan 

Pvt. Ltd. 

Virtually 

During the course of the meeting the Nodal Officer-Cum-Regional Officer, HPSPCB, 

Kullu informed the Joint Committee that written statements of all Gram Panchayat's 

Pradhans/ Secretaries have been received stating that the complainants mentioned in the 

application submitted before the Hon'ble NUT are not residents of their Gram Panchayats 

as per their stated addresses and also the letter written to the main petitioner Sh. Amar 

Singh S/o Sh. Bhim Sen, VP0-01d,Manali, Tehsil-Ma i, Distt-Kullu has been received 

CP/ 
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back from post office with remarks that "no claimant found, returned" (Copy of the replies 

of Gram panchayats are enclosed as Annexure-3 collectively). He further apprised that 

the Regional Office, HP State Pollution Control Board, Kullu is monitoring Ambient Air 

Quality of Rohtang area with four manual NAMP stations in Rohtang area and two NAMP 

stations in Manali area and the ambient Air Quality of Manali is mostly "Good" quality and 

Air Quality of Rohtang Stations are also in "Good" quality as per last one year data (Copy 

of AQI calculated is enclosed as Annexure-4 collectively). 

He further informed that M/s Air Himalayan Pvt. Ltd. has submitted following 

documents/permissions obtained by them for operations in Kullu region through e-mail: 

1. Certificate of Air worthiness and Review Certificate issued by Directorate General of 

Civil Aviation valid up to 04-06-2023(Copy of certificate enclosed as Annexure-5 

collectively). 

2. Certificate of Registration issued by Directorate General of Civil Aviation. (copy of 

certificate enclosed as Annexure-6) 

3. Type Design accepted by DGCA (Bell model 407) (Copy enclosed as Annexure-7). 

4. Noise Certificate for Bell-407 Helicopter (Copy enclosed as Annexure-8) 

5. Permission from Ministry of Defence valid up to 31-12-2023 (Copy enclosed as 

Annexure-9 collectively) 

6. Approval of Standard Operating Procedure for Manali Operations (Vashisht Riverside 

Helipad, SASE Helipad, Rohtang Helipad, Manuallya Helipad and Govt. Helipad 

Vashisht issued by Directorate General of Civil Aviation (Copy enclosed as 

Annexure-10 collectively) 

7. No Objection Certificate of District Magistrate, Kullu to Air Himalayan Pvt. Ltd 

(Copy enclosed as Annexure-11) 

Further the Dy. Director, DGCA apprised during meeting that there is no statutory violation 

by the aforesaid companies as necessary permission/clearances obtained by them are valid. 

The District Tourism Development Officer, Kullu (Representative of Pr. Secretary, Tourism, 

Govt of H.P) apprised that State Government has already signed MOU (Memorandum of 

Understanding) with M/s Air Himalayas Aircrafts & Adventures Pvt. Ltd. for development of 

Tourism and Civil Aviation sector in Himachal Pradesh for charters, joyrides, medical 

evacuator and scenic flights in Manali region and such joyride flights may be encouraged to 

promote tourism in the region. 

The Deputy Commissioner, Kullu directed the Regional Officer, HPSPCB, Kullu to get the 

confirmation from DFO (wildlife), Kullu, whether there is any notified Eco-sensitive Zone in 

Manali- Rohtang Region and whether there are any norm related to flying of helicopter in 

eco- sensitive zone. 

‘Pk 
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The Joint Committee also visited the Riverside helipad at Vashisht on same day at 4:30 PM 

and it has been observed that helipad is located at the bank of River Beas and there is no 

thickly populated residential area close to the aforesaid helipad however there were some 

commercial/tourism units in the surrounding area along the National Highway. It has also 

been observed that the road leading to the helipad was damaged and representative of Air 

Himalaya Pvt Ltd Sh. Amitabh Sharma apprised to the Joint Committee that their helicopter 

is not in Manali these days and operations will be started after repair of damaged helipad by 

Tourism Department. He further added that their operations are restricted only during 

daylight and no night operations are carried out which was corroborated by Dy. Director, 

DGCA. (Photographs of the site visit are enclosed as Annexure-12). 

According, to the directions issued by Deputy Commissioner,Kullu during second meeting a 

letter was issued by Nodal Officer-cum-Regional Officer,HPSPCB,Kullu to Divisional Forest 

Officer, (Wildlife), Kullu vide no. PCB/RO Kullu (2289) OA No. 516/2022/4232-33 dated 

16.11.2022 to confirm whether there is any notified Eco-sensitive Zone in Manali- Rohtang 

Region and whether there are any norms related to flying of helicopter in eco- sensitive zone 

and reply has been received from the Divisional Forest Officer (Wildlife), Kullu vide letter 

no. /C.I1.1/5218 dated 21.11.2022 that the proposed site of M/s Ski Himalayans Ropeway Pvt. 

Ltd., Solang Ropeway- Cum- Ski Centre, Solang Valley landing point for helicopter is in 

Bhang Village and land does not fall within the boundary of nearest Manali Wildlife 

Sanctuary & its Eco- Sensitive Zone (Copy of the letter of DFO (Wildlife), Kullu is 

enclosed as Annexure-13). 

Recommendations of the Joint committee: 

In view of above facts, the Joint Committee observed that since the M/s Air Himalaya Pvt. 

Ltd and Pinnacle Air Pvt. Ltd has obtained all the necessary permissions/clearances from the 

DGCA, Ministry of Defence, Local Administration and Government of H.P; there is no 

statutory violation of the any law by these companies. The complainant(s) as mentioned in 

the application submitted before the Hon'ble NGT could not be found or traced which 

indicates that complaint is frivolous. As such the committee is of the view that present 

complaint is unsustainable. 

   

Sune arKS'harma, 
DTDO, Kullu 
Deptt. Of Tourism 
(H.P.) 

Sunil Sharma 
Regional Officer, 
HPSPCB, Kullu 

Rohit Thakur, 
Dy. Director, 
DGCA 

Ash to h Garg, IAS 
Deputy ommissioner, 

Kullu, H.P 
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Ahheluye_l_ 

Minutes of the meeting held on 01.10.2022 at 04:00 PM under the Chairmanship of Sh. 

Ashutosh Garg, Deputy Commissioner, Kullu in his chamber in compliance to the Hon'ble 

NGT order vide OA No- 516/ 2022 titled Amar Singh V/s Ors. and State of H.P. 

In compliance of the Hon'ble NGT order on dated 08.09.2022 in the matter titled as Amar 

Singh V/s Ors. and State of H.P. the first meeting of Joint Committee held on dated 01.10.2022 at 

04:00 PM under the Chairmanship of Deputy Commissioner, Kullu in his chamber. The 

following were present in the meeting: 

1. Sh. Indranil Chakrabarty, Deputy Director General, DGCA.(Connected virtually) 

2. Smt. Sunayana Sharma, DTDO, Kullu. 

3. Sh. Sunil Sharma, Regional Officer, HPSPCB, Kullu 

4. Sh. Sahil Bhaldik ,Advocate for M/s Pinnacle Air Pvt. Ltd.(Connected virtually) 

5. Sh. Amitabh Sharma, MD, M/s Air Himalayan Pvt.Ltd. (Connected virtually) 

6. Sh. Chuni Thakur, Director, M/s Air Himalayan Pvt.Ltd, 

7. Smt. Sakshi Sharma, V.P: LegaltM/s Air Himalayan Pvt.Ltd. 

At the outset, Er. Sunil Sharma, Regiofal Officer of Himachal Pradesh State Pollution 

Control Board (HPSPCB) Kullu-cum Nodal officer of the Joint Committee, welcomed the 

Hon'ble Chairperson and other stakeholders, Officers of Govt. Departments and representatives 

in the meeting of Joint Committee. 

It was observed by the Joint Committee that the petitioner Sh. Amar Singh was not 

present in the meeting and the Regional Officer, HPSPCB,Kullu apprised the Joint Committee 

that the letter for meeting was issued to main petitioner Sh. Amar Singh on the address given in 

e application submitted to Hon'ble NGT. He further apprised that he made efforts to reach the 

main petitioner and also telephonically contacted Pardhans of Gram Panchayat, Old Manali and 

Vashisht to identify the petitioner Sh. Amar Singh but could not be identified/located till date. 

Thereafter he briefed the Joint Committee about the order passed by the Hon'ble NGT on dated 

08.09.2022 in the matter titled as.  Amar Singh V/s Ors. and State of H.P. that ..." a Joint 

Committee comprising of representatives of Director General, Directorate General of Civil 

Aviation, Government of India, Principal Secretary, Department of Tourism and Civil Aviation, 

Government of Himachal Pradesh, State PCB and Deputy Commissioner, Kullu and direct the 

same to meet, undertake visit to the site, look into the grievances of the applicant, associate the 

applicant and representative of the concerned project proponent, verifj) the ,factual oo,s•ition and 

submit its report within one month by e-mail at judicial-ngt@gov.in  preferably in the fbrm of 
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searchable PDF/OCR Supported PDF and not in the form of Image PDF. The State PCB will b le 

the nodal agency for coordination and compliance. 

During course of meeting following feedbacks were given by the various stakeholder 

Organizations/ Departments: 

• Sh. Indrani Chakrabarty, Deputy Director General, DGCA apprised that all the 

manufacturing company of aircraft have.  to comply with the norms i.e. Noise and air 

emission and also have to get "Type Certificate". He further informed that the M/s 

Pinnacle Air Pvt.Ltd. company registered with DGCA as non- scheduled operator and 

every aircraft have to take permission from the Airport Authority of India, if there is 

ATC (Air Traffic Control) and if there is no ATC (Air Traffic Control) than aircraft 

operator have to take permission from the local authority of that area. He also apprised 

that there are no guidelines issued by DGCA for operational aircraft to maintain the limit 

of noise and air emissions. 

• Sh. Amitabh Sharma, Director of M/s Air Himalayan Pvt. Ltd. apprised that their 

company is flying helicopter from a private base near Vashisht and following all SOPs 

(Standard Operating Procedures) approved- by-  DGCA and have obtained all necessary 

permissions including permission of Ministry of Defense, which is valid upto 

31.12.2023. He further apprised that their helicopter flies 300 to 500 feet above the 

ground level and take ADC (Air Defense Clearance) and FIC (Flight Information Center) 

clearances every day from Adampur, ATC before commencement of operation. 

• Smt. Sakshi Sharma, V.P. Legal of M/s Air Himalayan Pvt. Ltd. submitted the copy 

of permissions of the Ministry of Defense (MOD) alongwith permission of Wing 

Commander to conduct joy ride flights to Rohtang pass from Vashisth helipad in Manali 

Region Himachal Pradesh indicating validity upto 31.12.2023 for record of the Joint 

Committee. 

• Er. Sunil Sharma, Regional Officer, HPSPCB, Kullu apprised that there is no 

requirement of Consent to Establish/ Operate of the State Board for flying of helicopter. 

He also apprised that there are no norms for air emission and noise emission for 

helicopter framed by the State Board, however, there are norms for ambient noise in 

respect of Residential, Commercial, Industrial and Silence zone as per Noise Pollution 

(Regulation and Control) Rules, 2000 and ambient air quality standards as per the 

notification issued by CPCB. He further informed that the Regional Office, HP State 

Pollution Control Board, Kullu is monitoring ambient air quality of Rohtang area with 

four manual NAMP stations in Rohtang area namely Bahang, Gulaba, Marhi and 
Vital 
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Rohtang and two NAMP stations in Manali area namely Station-1 at Nehru park and 

Station-2 at Hadimba Mata Road And the ambient Air Quality Index (AQI) of Manali is 

mostly in "Good" quality and Air Quality Index (AQI) of Rohtang Station is in "Good" 

quality as per last one year data. 

• Sh. Sahil Bhaldik, Advocate for M/s Pinnacle Air Pvt. Ltd apprised the Joint 

Committee that the scope of the enquiry is to check statutory violation or violation of any 

Rules/Laws and other factors are matter of practices and there is no violation of rules. He 

further apprised that since the main petitioner is not identified, which indicates that the 

complaint is fake and made for malafide intention and has no base. 

Decisions taken by the Joint Committee: 

In view of above feedbacks of stakeholders and after due deliberations the Joint 

Committee decided that before proceeding further in the matter following confirmations, 

statements and documents are required to be submitted to the Joint Committee to decide further 

course of action in the aforesaid matter: 

• The Regional Officer, HkPCB, Kullu shall confirm whether there are any norms 

of air & noise pollution for Helicopter prescribed by MoEF/CPCB and he shall 

also obtain written statement from Pradhans & Secretaries of concerned Gram 

Panchayats w.r.t. identification of all complainants mentioned in the petition as 

per the record of Panchayats. 

• M/s Pinnacle Air Pvt. Ltd. & M/s Air Himalayan Pvt. Ltd. shall submit all the 

necessary permission/clearances obtained by them to the Joint Committee 

immediately of receipt of minutes of meeting. 

The meeting was concluded with remarks by the Chairman that concerned 

organization/department to submit the report to Regional Officer, HPSPCB, Kullu by e-mail on 

pcbrokulluginaii.com   prior to the next meeting of Joint Committee. 

The meeting ended with the vote of thanks to the Chair and members. 

As uto Garg (IAS), 
Deputy Comm ssioner, Kullu 

District-Kullu, H.P. 

Endst. No. HPSPCB/OA No. 516(2289)/2022- 2 	 Dated- th- • 

Copy forwarded to the following for information and compliance: 

1. The Member Secretary, HPSPCB, Shimla-09 for information please. 
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2. The Deputy Director of DDCA, GoI,DGCA Headquarters, Opposite Safdarjung Airport,' 
New Delhi-11003. 

3. The DTDO, Kullu, Distt. Kullu (HP,) for information please. 
4. M/s Pinnacle Air Pvt. Ltd., A.T.- 15,Second Floor,A- Wing, Green Park main, New 

Delhi-1100016. 
5. M/s Air Himalayan Air Crafts and Adventures Pvt. Ltd.. Ropeway and Ski Centre, Solang, 

Tehsil-Manali, District- Kullu (H.P.). 

Er. Sunil Sharma, 
Nodal Officer-cum- Regional Officer, 

HPSPCB, Kullu. 
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Attendance sheet of the meeting in compliance of the Hon'ble NGT order in OA no. 516/2022 held in the chamber of Worthy 

Deputy Commissioner, Kuhn at 3:00 PM on dated 01.10.2022. 

Sr. 
No. 

Name of the 
Official 

Designation of 
the official 

Name of the 
Department 

Email ID Contact 
Number 

Signature 

I 
SAeSti I SWItiLlA "- Lecim-

AtR, vo t-A A I,NA 

, 
1 -rbo1 16-am. -b-E-rd- irco,,k4A- ataprrxvytal4 t„..0..a. cet,...., -01s27-(774c asi 

S4  p,41 Sim yytx 0%041 tipitov 1-1P 10411-4,(-  

‘ 

sol 
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End: As above 
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A 
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1-4VT fk#T 
CENTRAL POLLUTION CONTROL BOARD 
• .drnitartrf 4-4 1T:4 aio,111 7f7,-6Ph• 	TFP7 

TRT or ENVIRONMENT, FOREST & CLIMATE CRANGE Gir-VT. OF INDIA 

Speed Post/E-mail 

No: CP-15/1/ 2022-UPC-T-HO-CPC13410 

lo, 

Sh. Ashutosh Carg, IAS 
Deputy Commissioner Kullu, 
District - Kullu, Himachal Pradesh 

Sub: Noise Level Standards for Heliports. 

Ref : 

November 22, 2022 

• Honlble NCT,T order dated 08/09/ 2022 in the matter of OA No. 516/2022 (PB) 
titled as Amar Singh & Ors. Vs. State of FL P. 

• Your letter no. PCB/RC) Kull(2289) OA No. 516/2022/4186, dated 

5/11/2022. 

Sir, 

This has reference to your letter as referred above through which information 

regarding applicable ambient noise standards as prescribed by CPCB / MoEFCC for 

heliports is sought. 

In this context, it is to inform that CPCB / IVIoEFCC has not prescribed any 

separate set of ambient noise level standards for heliports. Regulation of noise levels 

for these heliports are governed through general ambient noise level standards as 

notified vide Noise Pollution (Regulation & Control) Rules, 2000 and its 

amendments. Copy of the same is annexed. 

Yours faithfully 

11- 

Divisional Head - UPC - 

4 7-thr.,:r 'clefi' if 3.-R-471 7fril , 	0032 
Parivesh Bhavian, East Arjun Nagar, Delhi-110032 

7.1-77411e1: 	22305792 I.7.7...:IPZA,W-:bsite : 
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• cl1141 c'“4 	7-441i4i6 44 1317.1 

facblii W73' ;ri it 	 ra-m 	(tov*), 

To Whom It MayConcern, 

11 is Certified that an Application has been submitted By tine Corrrn7 

Manati against the Air Himalaya Private Company Uri Vinai-ser, ace. 

cancel the permission for landing of Helicopter by above tr errtiorled 

There is no such named person i.e. Sh. Kirti Kumar SIO ThRam 	& 

Jagatsukh in Gram Panchayat Jagatsukh. 

Dated : 26-10-2022 Cfs 

Place : CVO G.P. Jagatsukh. 
% 

yt 
' 14Cati 

Biock ?flatvar 
•Oil. Kok (}LP} 

k 
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A rthexcre- 

AIR QUALITY INDEX (AQI) OF NAMP STATIONS, MANALI  

STATION NO. - I, NEHRU PARK, MANALI FINANCIAL YEAR: 2021-22 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 

PM 2.5 
(24 Hrs. 

Avg.) AQI 

April-2021 2.33 11.07 2.72 45.04 -- -.7111MMIT, 

May 1.98 7.81 2.21 26.48 --- 27 

June 2.23 10.13 2.56 48.06 - 48 

July 	' 2.71 10.94 3.23 53.84  

August 2.61 9.36 3.25 39.81 15.19 40 

Septemeber 2.56 9.61 3.03 39.72 15.38 40 

October 2.41 11.32 3.23 38.83 10.42 39 

November 2.85 11.11 2.71 56.21 17.80 •)6 

Decemeber 3.01 11.91 2.95 62.87 17.88 63 

January 2.72 10.97 3.20 56.36 18.86 56 

February 2.20 9.53 2.71 47.05 12.00 Vi 

March-2022 2.56 11.39 2.62 50.24 14.86 

STATION NO. - II HADIMBA MATA ROAD, MANALI 
	

FINANCIAL YEAR: 2021-22 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 

PM 2.5 
(24 Hrs. 

Avg.) 	 AQI 
April-2021 1.50 4.85 2.56 26.83 11.21 27 

May 1.34 4.48 2.11 21.21 10.69 21 

June 1.57 5.14 2.15 23.62 9.88 14 
July 1.74 6.42 2.45 25.77 . 	14.59 70 

August 1.64 5.73 2.58 22.81 10.36 23 
Septemeber 1.41 5.30 2.23 19.17 9.50 20 
October 2.06 6.50 3.33 31.26 10.97 31 
November 2.64 7.57 3.19 49.07 15.91 49 
Decemeber 2.20 6.31 2.59 43.66 13.42 44 
January 2.36 5.99 2.42 44.89 13.73 V 	 45 
February 1.65 5.33 2.26 34.48 9.82 34 
March-2022 1.61 5.17 2.21 34.21 12.38 34 

Minimal Impact 

Poor 
(201-300 

) 

Breathing discomfort to people on prolonged exposure 

Satisfactor 

V 

(51-100) 

Minor breathing 
discomfort 
to sensitive people 

Ver 
Poo 
01-  

) 

Respiratory illness to the people on prolonged exposure 

Moderate 
(101-200)   

Breathing discomfort to 
the people with lung, 

. 	.. 	. 

•Seve 
, 	11 

Respiratory effects even on healthy people 

Note :- * :- Monitoring conducted below 16 Hrs. 

24



AIR QUALITY INDEX (AQI) OF NAMP STATIONS, MANALI  

TATION NO. - I NEHRU PARK MANALI 
	

FINANCIAL YEAR: 2022 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 

PM 2.5 
(24 Hrs. 

Avg.) AQI 

April 2.70 11.82 2.81 58.12 16.33 58 

May 2.61 11.37 2.75 53.79 12.29 54 

June 2.78 12.52 2.82 58.01 --- 58 

July 2.68 10.65 2.63 41.02 41 

August 2.14 8.80 2.22 38.50 38 

September 2.47 10.94 2.77 46.91 • ! 

October 2.73 10.97 2.56 42.50 

STATION NO. - LI, HADIMBA MATA ROAD, MANALI 
	

FINANCIAL YEAR: 2022 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 

PM 2.5 
(24 Hrs. 

Avg.) 	 AQI 
April 2.12 6.27 2.46 37.21 12.68 

May 1.96 6.04 2.41 40.98 13.71 41 

June 2.53 6.54 2.16 38.75 15.76 39 

July 1.73 5.95 2.19 26.14 12.59 20 
., 

August 1.58 5.40 2.00 20.92 - 21 i 
September 1.93 5.73 2.53 36.28 ---- 36 , 
October 2.01 5.67 229 40.83 14.82 411 

Poor 
Minimal Impact 	(201-300 

w 	1 	) 	 ) 

Breathing discomfort to people on prolonged exposure 

Satisfactor 

Y 

(51-100) 

Very 	: 
Minor breathing Poor 
discomfort 

	
1  301-400 

to sensitive people 
) 

Respiratory illness to the people on prolonged exposure 

Moderate 
(101-200) 

Breathing discomfort to 
the people with lung, 	 Respiratory effects even on healthy people 
heart disease, children 

Note :- * :- Monitoring conducted below 16 Hrs. 
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AIR QUALITY INDEX (AQI) OF Rohtang Monitoring Station 

N Name. Rohtan 
	 Year: 2021 

Month 

SO2  
(24 Hrs. 

Avg.) 

_ 
NOx 

(24 Hrs. 
Avg.) 

NH3  

(24 Hrs. 
Avg.) 

RSPM 
(24 Hrs. 

Avg.) AQI 

July 1.09 4.28 2.04 22.10 22 

August 1.30 5.65 2.21 24.48 24 

Sepetember 0.90 3.61 1.66 29.83 30 

October 0.86 3.86 1.01 39.19 39 

TI ON NAME: Rohtan 
	

Year: 2022 

Month 

SO2  
(24 Hrs. 

Avg.) 

_ 
NOx 

(24 Hrs. 
Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 	 AQI 

May 1.36 5.17 1.44 42.54 43 

June 1.47 5.53 1.41 47.27 c17 

July 1.43 5.19 1.47 27.19 

August 1.68 6.12 1.20 19.59 .0 

Sepetember 1.49 5.89 1 48 28.09 

October 3.22 8.58 2.01 32.20 

GoOL 
Minimal Impact 

Poor 
(201-300 

) 

Breathing discomfort to people on prolonged exposure 

Satisfactory 

(51-100) 

Minor breathing 
discomfort 
to sensitive people 

Very 

Poor 
(301-40 

) 

Respiratory illness to the people on prolonged exposure 

Moderate 

(101-200) 

Breathing discomfort to 
the people with lung, 
heart disease, children  

Severe 

(>401) Respiratory effects even on healthy people 
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AIR QUALITY INDEX (AQI) OF Marhi Monitoring Station 

STATION Name: Marhi 
	

Year: 2021 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 	 AQI 

June 1.36 4.44 1.03 36.14 III 
July 1.34 4.08 2.08 24.54 111 

AM August 1.14 4.80 1.89 20.92 

September 1.00 4.01 1.25 24.98 

October 0.89 3.43 1.12 2055. 

November 2.21 5.89 1.49 17.43 

STATION NAME: Marhi 	 Year: 2022 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) AQI 

May 1.85 5.00 0.98 36.39 Ili 
June 1.43 5.19 1.16 33.80 13/ 
July 1.20 4.43 0.81 13.11 MI 

... 	AEI August 1.45 3.88 0.78 20.03 

September 1.46 5.03 0.89 12.79 

October 1.33 5.36 1.00 11.57 rimimmum

. 

Minimal Impact 

Poor 
(201-300 

) 

Breathing discomfort to people on prolonged exposure 

Satisfactory 

(51-100) 

Minor breathing 
discomfort 
to sensitive people 

Veryl.  
$--- Poor  ' 

(301-40 
Respiratory illness to the people on prolonged 
exposure 

Moderate 
(101-200) 

Breathing discomfort to 
the people with lung, 

,. 	, 	•, 	, 

evii.  . 
(>4o1)L 

Respiratory effects even on healthy people 
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AIR QUALITY INDEX (AQI) of Gulba Monitoring Station 

STATION Name: Gulaba 
	

Year: 2021 

Month 

SO2  

(24 Hrs. 
Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  

(24 Hrs. 
Avg.) 

RSPM 
(24 Hrs. 

Avg.) 	 AQI 

June 5.55 1.40 2.90 20.83 

July 0.88 4.51 2.23 24.36 

August 1.93 5.69 2.46 22.07 

September 1.28 3.83 2.46 25.71 

October 1.42 3.53 1.49 27.68 
I November 0.92 3.28 2.02 24.30 

STATION NAME: Gulaba 	 Year: 2022 

Month 

SO2  

(24 Hrs. 
Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) 	 AQI 

May 2.26 5.54 1.99 34.81 

, 

June 1.81 4.93 1.82 31.76 

July 1.36 5.21 1.37 12.12 

August 1.42 4.86 0.90 9.68 (i 	I 

September 1.35 6.05 1.12 9.25 

October 1.70 5.57 1.31 14.19 

( 	, 	, 

Minimal Impact 

)- 

Poor 
(201-300 Breathing discomfort to people on prolonged exposure 

Satisfactory 

(51-100) 

Minor breathing 
discomfort 
to sensitive people 

Ve c. 

Poor 

(301-40 c 

) 

Respiratory illness to the people on prolonged exposure 

.. 
Moderate 

(101-200) 

Breathing discomfort to 
the people with lung , 

.... 

•,  Severe 
' 

4 
Respiratory effects even on healthy people 
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AIR QUALITY INDEX (AQI) OF Bhang Monitoring Station 

ATION Name: Rohtan 
	 Year: 2021 

Month 

SO2  
(24 Hrs. 

Avg.) 

_ 
NOx 

(24 Hrs. 
Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) AQI 

January 2.35 6.98 1.77 39.22 - 	- 	-- 	- 	 - 	0 

Febaurary 1.72 7.41 1.73 42.71 43 

March 2.31 6.65 1.71 45.40 45 

April 2.16 7.09 1.69 29.09 29 

May 1.26 5.22 1.20 20.58 21 
, 

June 2.14 7.30 2.05 28.57 , 	
29 

July 2.27 6.37 1.67 31.18 31 

August 2.31 5.31 2.24 29.04 29 

September 2.79 6.14 1.81 43.54 44 

October 2.19 5.53 2.30 41.54 42 

November 2.46 5.92 2.46 34.39 - 1111 
December 2.17 6.85 2.10 35.28 il 

STATION NAME: Rohtang 	 Year: 2022 

Month 

SO2  
(24 Hrs. 

Avg.) 

NOx 
(24 Hrs. 

Avg.) 

NH3  
(24 Hrs. 

Avg.) 

RSPM 
(24 Hrs. 

Avg.) AQI 

January 2.12 5.85 1.95 37.37 4. 
Febaurary 2.10 6.28 1.75 33.77 • 
March 2.66 7.64 1.60 47.51 
April 2.82 8.08 2.22 46.43 . 
May 2.89 8.61 1.75 50.79 51 

June 2.41 7.61 2.02 49.70 1 
July 2.70 6.14 1.38 20.49 1 
August 2.31 5.79 1.37 19.35 
September 2.33 5.60 1.26 21.36 
October 2.20 7.36 1.85 25.79 

Good 

(0-50) 
Minimal Impact 

Poor 
(201-300 

) 

Breathing discomfort to people on prolonged 
exposure 

Satisfactory 

(51-100) 

Minor breathing 
discomfort 
to sensitive people 

Very 
Poorl 

(301-4 
_ 

) 

Respiratory illness to the people on prolonged 
exposure 

Moderate 
(101-200) 

Breathing discomfort to 
the people with lung, 

... 	. 
Respiratory effects even on healthy people 

>

e

4
v
0
e
1
r 
 . 

29



TilT4W /Signature _ 
-IN /Name (PAIrt4 	R) 

4c-1141/19)-e/Designation/yen1 (Ily.D 	) 
\ 	;cool 

eyure- 5 C 

. /No: 6374 23/C.A.23 

ITETa / INDIA 

Jii-trt 4-161 	I lel 	  / DIRECTORATE GENERAL OF CIVIL AVIATION 

 	/ CERTIFICATE OF AIRWORTHINESS 
fllici1 	.MIT ‘4 	ctrtui 

-.6r 	/ Nationality and 

Registration Mark 

ffiTIT9—WI fk,td1 uza f-4179 Wm 	Irt ftar9 . 1 itar 	1 -wit 

Manufacturer and Manufacturer's Designation of Aircraft 

f4iirff 	-xr 70 / Aircraft Serial 

No 

VT-GNK 
BELL HELICOPTER TEXTRON CANADA LTD. 

BELL 407 

53887 

at/category: NORMAL 
uq-sorm /Sub Division PASSENGER 

crew necessary: ONE liazzi,r, Nff-o-cr cr) 	‹rt / Minimum 

Maximum all-up-weight authorised: 2381 Kg witt-T-a.  ,it 	,r)cvi Tet nR/ 

	f4=Tra.  tilT 4ltilt1f .47 l'ar-9- t- 	. rt-  m`l Trer 317111'47 ist-r f4a31r0-A dtll ati fta   tixt 	3T7TR War grz1ar I 
klc.t f)witqc41mTrur-tmmi -crw 'arrr wivr wrz1Trt asp l'arrm wWrr 

This aircraft is to be operated in accordance with the approved Flight Manual and its subsequent amendments, issued in respect 

of this aircraft. The Flight Manual shall form a part of this C of A and shall be carried on board. 

zru 	 11,11019.A wz/-  f4-4Tr9 	 cr4 'ri'i. 	 llftrTlol,i tritfiRrati 	tril4Pcr 3t t4lTlitvf ftt .11-) xF 
‘1.1*(i 	 t, ztid, .1"6 -  7 f*.pi-ry, 1944 't arasitlsr-11,K M+1111 Mg-4:n 31f49-riZi, ZW-TT ‘1.14-‘9414tR zrail tiaMcf ftii l.).rp-fiaell, 1937, 

31-1-1117 .101 War "nor t 

This Certificate of Airworthiness is issued pursuant to the Convention on International Civil Aviation dated the 7th December, 

1944, and the Aircraft Rules, 1937 as amended from time to time, in respect of the above mentioned aircraft which is considered 

to be airworthy when maintained and operated in accordance with the foregoing and the pertinent Operation Limitations 

\li-k tri aAr:rizi vrd tet 	 t, -46 	 t Tr/ WfrEf Oct) 'kg 	asr-J 	,dmi) 	AlfeRi 1d1  'NM 
3124-41 1"1-ffP17 	F4-41 Alcir I 

This certificate shall remain valid, subject to the above compulsory conditions being fulfilled until the date ro in, unless 
withdrawn, or suspended earlier. 

qTtf 4),o).  4 .mtuf /Date of issue: 18.11.2011 
/ NEW DELHI 

I Trul:r1Trur-Lrq 	 t Tit 3T-atr t Paa tot! 
This Certificate is valid for the period shown below. 

*ti-nw, in 	0141 ti -e 72Tt OTtrY31/ 

Signature, Official stamp and date 

A/From co/To : 

DDA 
30- 11-  20it 2_ 5 - 0 9 - 20 i 6., .. _ _ c.A.D 
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CA 27 (REV. 1997) 

 

Regn .Marking VT-GNK 
Cert. No.: 4265/7 
Category ' A' 

 

GOVERNMENT OF INDIA 
DIRECTORATE GENERAL OF CIVIL AVIATION 
OPP. SAFDARJUNG AIRPORT, NEW DELHI-110003 

TION 

Nationality & 
Registration 

Marking 

Manufacturer 
and 

Manufacturer's designation of aircraft 

Aircraft 
Serial No, 

Year of 
Manufacture 

VT-GNK 
M/s BELL HELICOPTER TEXTRON 

CANADA 
BELL 407 

53887 2008 

Name of 
Owner/Lessor 

Address: 

Nationality: 

M/s PINNACLE AIR PVT. LTD 

T-15, 2ND FLOOR, GREEN PARK MAIN,NEW DELHI-110016 

INDIAN 

Name of operator: 

Address: 

Nationality: 

M/s PINNACLE AIR PVT. LTD 

T-15, 2ND FLOOR, GREEN PARK MAIN,NEW DELHI-110016 

INDIAN 
Usual Station ROHINI HELIPORT (NEW DELHI) 
Validity of Lease: Validity of Registration: Signatures 

It is certified that the above described aircraft has been duly entered in the register of India with effect from 
11.11.2011 in accordance with the Convention on International Civil Aviation dated r Dec, 1944 and with the 
Aircraft Act, 1934 and rules made there under. 

Date of Issue: 04.10.2018 
New Delhi 
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List of Type Design accepted by DGCA 
(From April 2004 to 31 October 2021) 

16. Airbus helicopter 
model EC 135P3 

T-07-08/2015-AED- 
Vol-1 

04.04.2018 	EASA TCDS No. R.009, Issue 14 
dated 15.01.2018 

Major change approval No. 

L.. 	
10057135 dated 09.03.2016 

17. Airbus helicopter 
model 	MBB- 

T-07-35/2016-AED 	113,06.2018 —I-  EASA TCDS No. R.010, Issue 15 
dated 17.11.2017 (excluding Major 

BK117 D-2 Change E-4449) 

7  18. Airbus helicopter 
model MBB-BK 
117 	D-2 
helicopter 

07-35/2016-AED 113.06.2019 	EASA TCDS No. EASA.R.010, 
(superseded 	Issue 16 	dated 06.03.2019 
letter 	(excluding EASA Major Change E- 
dated 	13.06. 1 4449) 
2018) 

19. Airbus 	helicopter DGCA-27014/911 	19.12.2019 	-r-EASA 	R.009 issue 16 dated 

I- variant EC135T3H 2019-AED 	i 	 05.07.2019 
20. Airbus 	Helicopter 07-35/2016-AED 	114.10.2020 	1 EASA TCDS EASA.R.010, Issue 

Model MBB-BK 117 j 	 16, Dated 06 March 2019. 

D-2 
21. Airbus 	Helicopter 27014/4/2019- 	T 31.12.2020 	EASA TCDS No. R,008 Issue 14 

Model AS 35083 AED 	
1 	

dated 02 June 2020 

22. Airnu.s 	Helicopter 27014/4/2019- 	10.05.2021 	EASA TCDS No. EASA.R.008 
Model AS 350 83 AED Issue 14 dated 02 June 2020. 

23. I Airbus MBB-BK 117 27014/6012020 	25.05.2021 EASA TCDS No. EASA R. 	10  
D-3 Helicopter Issue 18 dated 16° April 2021. 

24. Airbus 	Helicopter 27014/20/2021- 	17.06.2021 	1 EASA TCDS EASA.R.008 Iss0,e i  
model EC 130 T2 AED 	 , dated 22th February 2021 

Bell Helicopters Textron Inc. 
1.  Bell 47G 3B 2A and 	15-17/2009-RD 	r  17.09.2009 

Bell 47G 3431 
Rotorc.raft 

FAA TO No. 2H3 

2.  Bell 429 	 5-1312010-AED 	- 05.07.2010 : FAA TC No. 00003RD 
3.  Bell 429 (for 	5-13/2010-A.ED 	24.05.2012 

increased gross 
weight from 7000 ibs 
to 7500 lbs) 

' 	OCA TCDS Nlo. H-107.sse  ' 
. dated 11.01.2012 

4;.. Bell Model 407 	07-09/2013-AED 	09.09.2013 
/401)7GX) 

FAA TCDS No.H2SW, Rev. 45 
dated 13.09.2011 

5. 	. Bell helicopter model 	07-41/2017-AED 	23.03.2018 
412EP 	with 	s/n 

FAA TCDS No. 1-14SW, Rev, 31 
dated 21.12.2016 

36087 through 36999 

Bell 	helicopter 	07-37/2017-AED 	17.05.2018 
model 2061-4 

TCCA TCDS No. H-92, Issue 26 
dated 28.03.2014 

7. 	Bell helicopter model i 07-26/2017-AED 	15.10.2018 TCCA TCDS H-112, issue 2 dated 
505 03.04.2018 

— Bell 	helicopter 	1-05-13/2010-AED—r- TOGA TCDS No.I-1-107, Issue 4 
8  model 429 18.11.2019 dated 	08.05.2017 

jr-Mis g. 	Bell Textron Inc. 	07-41/2017-AED 13.07.2020 I FAA TCDS WSW Rev.31 Dated 
Helicopter Model No. 21/12/2016 
412EP 	(s/n 	36087 
thru 36999) 

1 	Bell Helicopter 505 	07-26/2017-AED 29.06.2021 TCCA TCDS No. H-112 rs.-.s-ue NOT-4-1 
dated December 16, 201P. 
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A lin eivY e.. e 

OFFICE OF 

DIRECTOR GENERAL 
OF CIVIL AVIATION 
TECHNICAL CENTRE. OPP SAFDARIANG 
AIRPORT, NEW DELHI -110003 

Certificate No. 	1 
6374 (NC) I 

: 1. Nationality and 
Registration Marks: 

GOVERNMENT OF INDIA 

NOISE CERTIFICATE 
2.Manufacturer and Manufacturer's 

• designation of aircraft: 

• BELL HELICOPTER TEXTRON CANADA LTD. 

3. Aircraft Serial No: 

53887 VT- GNK 

4. Engine: ROLLS ROYCE CORP 

Type/Model: 250-C478  

BELL 407 

5. Propeller: N/A 

Type/Model: N/A 
-1 

6. Maximum Take-off mass: 	7. Maximum landing mass: 	8. Noise certificate standard's: 

2381  Kg 	 I 	 FAR -36, Appendix Stage '2'. 

1 9. Additional modification incorporated for the purpose of compliance with the applicable nbise 
certification Standards: 

N/A _ 	 
10. Lateral/full-power 11. Approach 	12. Flyover noise 13.0verflight 14. Take-off noise level: 
noise level: 	 noise level: 	level: 	 I noise level: 

85.5 dBA SEL 	•••• ....... 
Remarks: 

N/A _ 
15. This noise certificate is issued pursuant to Volume I of Annex 16 to the Convention on International Civil 
Aviation, in respect of the above mentioned aircraft, which is considered to comply with the indicated noise 1 
Standard when maintained and operated in accordance with the „relevant requirements and operating 
limitations. 

Signature: 

10. Date of issue: 22/11/2011 

. • 	 ••••,; • 
Name: (PA WAN KU MAR) fi 	_ N 

4  Designation/Seat: (Dy.DAll 	Al 
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Annecre-- c ceiLt_ki 

By Regd Post 

Tele: 011-23010231/ 7218 
FAX: 011-23792016 

Air Headquarters 
Vayu Bhawan 
Rafi Marg 
New Delhi — 110 011 

Air HQ/S 17714/1/ATS (PC) 	 CZ\ Feb 21 

Air Himalayas Aircrafts and Adventures Pvt Ltd, 
Sotang Power House, Solang Valley, 
P.O. Palchan,Tehsil Manali, District KuIlu, 
Himachal Pradesh Pin-175103 
Tele-01902256363 

PERMISSION TO UNDERTAKE JOY RIDE FLIGHTS 
TO ROHTANG PASS FROM VASHISTH HELIPAD  

IN MANALI REGION HIMACHAL PRADESH  

1. 	Reference is made to your proposal dated 19 Sep 20 for conduct of Joy Ride 
flights to Rohtang Pass from Vashisth Helipad in Manali region Himachal Pradesh. 

2.. 	Annexed please find an ink signed copy of permission to conduct Joy Ride flights 
to Rohtang Pass from Vashisth Helipad in Manali region Himachal Pradesh issued vide 
Go! MoD letter no. Air HQ/S 17714/1/ATS/25/D0/D(Air-11)/2021 dated 02 Feb 21, from 
the date of issue till 31 Dec 23. 

3. 	You may please acknowledge the receipt of this letter. 

ours faithfully, , 

. j 

fra-.= -n a) 
frig Commander 

Wg Cdr Ops ATS-1 

Annexure:- As stated (ink signed copy) 

Copy to:- 

  

    

Directorate General of Civil Aviation 
Technical Centre, Opp Safdarjung 
Airport New Delhi- 110 003 

1Joint Secretary 
Ministry of Civil Aviation 
Rajiv Gandhi Bhavan, New Delhi 

Director (VIP Security) 
	

Ministry of External Affairs 
Ministry of Home Affairs (IB) 

	
South Block New Delhi-110001 

Jaisalmer House New Delhi 
GS (Ops)Air, HQ Northern Command 	HQ VVAC, 1AF (CATCO) 
C/0  56 APO 	  
Internal Copy to  
Wg Cdr Ops (AD)-II 	 Wo Cdr Int (Onsl-IV 	\Aln Clrir Int (C1 
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Air HQ/S 17714/1/ATS/25/DO/D (Air-11)/2021 

Government of India 
Ministry of Defence 

Department of Military Affairs 
Vayu Bhawan, New Delhi 

Dated 	February 2021 
To 

M/S Air Himalayas Aircrafts and Adventures Pvt, Ltd. 
Solang Power House, Solang Valley, 
P.O. Palchan, Maneli (H.R.) 
KuIlu - 175103 

Sub: Permission to undertake Joy Ride Flights to ROHTANG PASS from 
VASH1STH Helipad in Menali Region Himachal Pradesh by M/S Air Himalayas 
Aircrafts and Adventures Pvt. Ltd. 

Sir, 

I am directed to refer to your letter dated 19.09.2020 on the above 
mentioned subject and to say that this Ministry has no 'objection to undertake Joy 
Ride Flights to Rohtang pass from Vashisth Helipad in Manali Region in 
Himachal Pradesh subject to fulfillment of the following conditions: 

i) Flights shall be undertaken at operator's own risk. 

ii) Details of the flight plan i.e. Route, level and Coordinates of the 
area of operation shall be notified to Adampur ATC (Tele/Fax-0181-
2742358) and Northern Area Control Centre (NACC) (Tele/Fax-
0171-2634541) a day prior to commencement of operations for 
required coordination to be affected with other operating 
agencies/traffic. 

iii) Operator to obtain necessary permission/clearance from concerned 
agencies and copies of the same are to be forwarded to NACC & 
Adampur ATC. 

iv) Operator shall obtain ADC and FIC numbers and thereafter contact 
NACC for issue of NC numbers every day prior to commencement 
of operations. 

v) Notification shall be given to AF Station Barnala (01679-222660), 
NACC, Chandigarh ATC (0172-2651434/2650434) & Adampur ATC 
everyday prior to commencement and on termination of operation. 

vi) The helicopter operations are to be terminated on short notice as 
and when required by NACC or Adampur ATC to meet urgent 
operational commitment. 
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vii) Two way R/T communication shall be maintained at all times with 
Adampur ATC. Due to limited VHF RT range in the valley, the 
aircraft has to carry HF Ra on board. 

viii) Necessary Search and Rescue (SAR) arrangements should be 
made and standard casualty evacuation procedure should be 
followed by the operator in case of any exigency. Operator is to 
forward a copy of Standard Operating Procedure (SOP) & SAR 
facilities to AF Stn Adampur and NACC. 

ix) NOC needs to be obtained from Army/Para-military/Civil agencies 
deployed in the subject area including civil airports, if felt 
necessary. Helicopters should avoid flying over Defence/ Para 
Military stations. 

x) Overflying all danger, prohibited and, restricted areas and other 
defence installations is to be strictly avoided. 

xi) in case pilot / crew members are foreigners, specific permission be 
obtained from MHA, 1B and be produced on being asked for. 

xii) All passengers must be frisked before boarding the helicopter. The 
frisking of the crew / passengers and monitoring compliance of 
other security issues to be carried out in conjunction with local 
police. 

xiii) Prior intimation of schedule of helicopter operations by the operator 
to HQ Western Command GS(Ops/Air) (Tele- 0172-258992), 
HQ ARTRAC GS (Ops) (Tele- 0177-2804590) and ATC Manali 
must be submitted at least 24 hours in advance. 

xiv) A coordinating authority to be nominated by the operator for 
coordination and his contact Number be shared with HQ Western 
Command GS(Ops /Air). 

xv) Security and background check of all staff will be ensured by the 
operator. The operator will allow checking of his premises by 
security forces if the security situation so demands. 

xvi) Local weather related advisories will be adhered to by the operator. 

xvii) Government restriction due to COV1D-19 on flying operation as 
applicable are to be followed. All health related advisory w.r.t 
COVID-19, issued by Govt. of India/ State Government from time to 
time will be adhered to by the operator. 
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xviii) In case of any security breaches /threats or on requirement of 
airspace by military authorities permission will be withdrawn 
immediately/considered cancelled. 

2. 	The conditions mentioned above may be followed strictly and this Ministry 
reserves its right to suspend or withdraw the permission in case of breach of any 
of the conditions orfor operational reasons. 

yours fait fully, 

(S. . Wary) 
Under Secretary to the Government of India 

Copy to:- 

1. 	Dy. Dir. Int (0) IV / Dy. Dir. ATS, Air HQ. 
GS (Ops) Air, HQ Northern Command c/o 56 APO 

3. Directorate General of Civil Aviation, 
Technical Centre, Opp. Safdarjung Airport, New Delhi-110003. 

4. Shri Arun Kumar, 
Joint Secretary, 
Ministry of Civil Aviation, Rajiv Gandhi Bhawan, New Delhi. 

5. Director (VIP Security), 
Ministry of Home Affairs (IB), Jaisalmer House, New Delhi, 

6. Ministry of External Affairs, South Block, 
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Anpext,re— lo ((elty,'N 

3T11-6 

War{ fa 	di kilo ibffil", 

jdI 	 fa 4-1 	d1$11a-Thelq, 

kltbd,issidl Z-44 3.70 	*ttaidl, 

F47.---gt-110 003. 

GOVERNMENT OF INDIA 

CIVIL AVIATION DEPARTMENT, 

DIRECTORATE GENERAL OF CIVIL AVIATION, 

OPP. SAFDARJUNG AIRPORT, 

NEW DELHI-110 003. 

TELEPHONE: +91-011-24635261 
+91-011-24644768 

To, 

The Manager Operations 
M/s. Pinnacle Air Pvt. Ltd., 
T-15, 2nd  Floor, A-Wing, 
Green Park Main, 
New Delhi-110016, India. 

14-4.4*iivitRef.No.:AV.2
1
2_014101/2012-FSD 

ftaiw Dated: 	0 13  November, 2021 

Subject: Approval of Standard Operating Procedure for Manali Operations (Vasisth 
Riverside Helipad, SASE Helipad & Rohtang Helipad) by using Bell-407 type of 
helicopter. 

Sir, 

Please refer to your office letter No.PAPUFSD/08-2021-01 dated 26-08-2021 & Email 
dated 01-10-2021 on the above mentioned subject. 

The subject request has been examined and the Standard Operating Procedure for Menai' 
Operations (Vasisth Riverside Helipad, SASE Helipad & Rohtang Helipad) by using Bell-407 
type of helicopter is approved by DGCA from operational point of view. 

You are also advised to incorporate the same in your operations manual and update the 
SOP periodically under intimation to this office 

The above approval is without prejudice to the compliance of the other requirements 
stipulated in the Aircraft Rules, 1937, Aeronautical Information Circulars and the applicable Civil 
Aviation I3equirements. 

Yours aithfully, 

(A. Sam Raj) 
3744-aVWii.ii (610i 

Dy. Director of Operations (FSD) 

cpc) 011,31,t 

for Director General of Civil Aviation 
Copy to: Guard File 
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aircj 

fad-nairrt 

	 TrelfAtqliei4-1, 

ilLbcotsTidi Tdr8" 3TO 	 

4 i et-Ter-110 003. 

TELEPHONE: +91-011-24635261 
+91-011-24644768 

GOVERNMENT OF INDIA 

CIVIL AVIATION DEPARTMENT, 

DIRECTORATE GENERAL OF CIVIL AVIATION, 

OPP. SAFDARJUNG AIRPORT, 

NEW DELHI-110 003. 

isii Ref.No.:AV.22014/01/2012-FSD 

fa'aiW Dated : 	og December, 2020 

To, 

M/s. Pinnaacle Air Pvt. Ltd. 
T-15, 2nd Floor, A — Wing, 
Green Park Main, 
New Delhi-110016 (India). 

Subject: Approval of Standard Operating Procedure from Menu Allaya Helipad, Manali to Rohtang 
Pass Helipad Operations on Bell-407 type of helicopter. 

Sir, 

Please refer to your office letter No.PAPL/SOP/DGCA/FSD(H)/11/2020-01 dated 09-11-2020 
on the above mentioned subject. 

The Standard Operating Procedure from Manu Allaya Helipad, Manali to Rohtang Pass Helipad 
Operations on Bell-407 type of helicopter has been examined and the same is accepted from operational 
point of view. 

You are also advised to incorporate the same in your operations manual and update the SOP 
periodically under intimation to this office. 

The above approval is without prejudice to the compliance of the other requirements stipulated 
in the Aircraft Rules, 1937, Aeronautical Information Circulars and the applicable Civil Aviation 
Requirements. 

Your faithfully, 

(Sudheesh Behl) 
Wt4lelcri 31 TifT C”Ial +11014) th—bileR1) 

Operations Officer (FSD) 
crc.1 rudii ld1Iq1,j 41$11- a1w 

for Director General of Civil Aviation 

Copy to: DGCA Dy. CF01 (H) Capt. UC Yadav / Guard File 
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1-178.  +WM( 

9Trid t4IT194 NNIT1 

4.161 -I 4'14) 9P11-  ffil:11-4q 

s4qç"41 VERIO 

94- fkft - ko 0,3" 

TELEPHONE: +91-011-24635261 
+91-011-24644768 

YEARS OS,  
CIELESRATING 

MAKATMA 

To 

M/s Air Deccan 
Deccan Charters Private Limited, 
Jakkur Aerodrome, Bellary Road, 
Bangalore-560064. 

GOVERNMENT OF INDIA 
CIVIL AVIATION DEPARTMENT 
OFFICE OF THE 
DIRECTOR GENERAL OF CIVIL 
AVIATION 
OPP. SAFDARJUNG AIRPORT, 
NEW DELHI-110 003. 

9-41* 	f File NO. AV.22014/05/SOP(Air D 
eccan)/2018-FSD 

f4WiW Dated: 	 July , 2019 

Subject: - SOP Helicopter Operations from Govt Helipad Vashisth, Manali. 

Sir, 

Reference is made to your letter No- DCPL/SOP/2020 dated 4th February, 2020 on 
the subject cited above. 

The subject request has been examined and and the same has been approved. 

Yours faithfully, 

( -onlYr trig-) 
(Chandra Mani Pandey) 

31:1-fAt3TW 	xi Ravi (3TF eH rerich 1%—a-'41 MA) 

Dy. Director of Operations (FSD) 

r Trremtqw 	4110161 

for Director General of Civil Aviation 
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Ahbexoreii —

OF THE DISTRICT MAGISTRATE, KULLU, DISTRICT KULLU 

NO OBJECTION CERTIFICATE 

Aihei-eas an MoU has been signed dated :25-02-2019 between 

M/S Air 11..malayas Aircrafts & Adventures Pvt. Ltd and the Government of Himachal 

Pradesh for development of Civil Aviation Sector in Himachal Pradesh for charters, 

jov dcs. mecii.:R1 	 scene flights in Manali region which -ias been 

cominut ;dated to the iftidersigned vide letter no. CAF(5)12/87-XXI 

20.9 of the Director Tourism and Civil Aviation, H.P.-Shimla-9 

	

'ft-IC.1"e f0 	N Objee'i^n Certificate is hereby issued in favour of 

:.I ./•E'• Air Himalayas Aft-crafts & Adventures Pvt. Ltd, Solancv Power House, Soiang 

P.O. Palchan, Tehsil Manali. District Kullu for operations of Helicopter VT-

AH.A i  AS350 63 with the condition to observe all safety prolocols and ccidal 

fonhalii.it- F as mandated in the Civii Aviation Requirements of Director General of 

Civil Aviation along with the NoCs of concerned departments as :be case may be. 

Richa Verm"'a-) 
District Magistrate, Kuhn 

Tel. 01902-222727 
e-mail: dc-kul-hpqrlic.in  

	 /MA 	 Dated —3.1-07__ 
C32y is f0 r ward ed to:- 

1. The Director, Tourism & Civil Aviation, Himachal Pradesh-Shiinla 

2. `1.:. Superintendent of Police, ICLCiu, District Rullu. 

. 3 	S Air Hirr:El.eivas Aircraft:, 85 Adventures Pvt. Ltd., Solar, Power House, 
S-.)..Lng Valley PO Palelian, TchsiT 	Districr Kullu 

/ 
• N,C,,A 

(Dr. Rich a Ver. 
District Magistrate, Huila 

Tel. 01902-222727 
e-mail: dc-kul-hpOnic.in  
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Photographs of the site visit conducted by the Joint Committee: 

Fig: Riverside Helipad located near Vahsisth Village. 
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Aribext.) 	3 

No/C.II.1/  '6ftiR  
Forest Department, HP. 

Dated Kullu, the 	))  

r),. No 
From: 	 DFO, Wildlife Kullu. 	 H.P. S%-t! 

	

KULLU 	P.) 

To: 	 Nodal Officer-Cum- Regional Officer, 
HP. State Pollution Control Board, 
Kullu, Distt. Kullu, HP. 

Subject: 	The Hon' ble NGT order dated 08.09.2022 in OA No. 516/2022 
titled Amar Singh & Ors V/s State of HP. 

Sir, 

Kindly referlio your office letter No. PCB/RO Kullu (2289) OA 

No. 516/2022/4232-33 dated 16.11.2022,onthe subject cited above. 

2 	 In this regards, it is intimated that as per report of RFO (WL) 

Manali, the proposed site of MIS Ski Himalayas Ropeway Pvt Ltd., Solang Ropway 

Cum-Ski Centre, Solang Valley landing point for helicopters is in Bahang Village and 

land do not fall within the boundary of nearest Manali Wildlife Sanctuary & its Eco-

Sensitive Zone. 

This is for favour of information please. 

Yours faithfully, 

Divisional . °rest Officer 
Wildlife Division, Kullu 
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